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IA No. 352/2018 in
CP (IB) No.282/7/HDB/2017

ORDER
Learned counsel Mr.Ch.Gunaranjan and Mr.M.Sridhar
present for Applicant in IA 352/2018. Learned senior
counsel Mr. S.Ravi along with Ms.Padmaja Kaul,

Ms.Manini Bharati and Mr.Ram Babu present for RP.

Applicant filed proof of service of notice on suspended

directors.
Mr. Sridhar filed vakalat for suspended directors.

This application filed by RP seeking extension of
duration of CIRP period for further period of 90 days
beyond 180 days.

COC by its resolution dated 23.08.2018 resolved and
authorized RP to seek extension of duration of CIRP

period.

Applicant represented that resolution plan is under
consideration of COC and further time is required to

complete the resolution process.

Hence, this Application is allowed extending the
duration of CIRP period for further period of 90 days
beyond 180 days.

Application 1A 352/2018 is disposed of accordingly.

Other IAs’ are already listed on 07.09.2018
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